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ORDER SHEET

ANIL KUMAR PRADHAN
\/S-
STEEL AUTHORITY OF INDIA

Adv. : Mr. L.Jena

FOR RESPONDENTS(S) Adv.:

’

Notes of The Registry

Order of The Tribunal

Mr. L.Jena, Ld. Counsel for the applicant, prays to withdraw
this case as the applicant does not want to proceed in the
case. Permission is accorded.

O.A. is disposed of being withdrawn.

(DR. MRV(JI%\U)EY SARANGI) ( SUSHSANTA KUMAR PATTNAIK)

MEMBER (A) MEMBER (J)
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